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This a licafl 	impugnes the order passed by the 

Divisional Personnel afficer,Khurdha Road, on 18.1.1989, 

Heard Mr. G.Rath for the apelicat. 	present against 

this order of the Divisional Personnel d fficer,Khurdha 

Road, Ofl apcal-cum-representation has been made to the 

General Managcr,SLR,Garden Rcach,Calcutta. Since the 

', 	 c. 
of the remedies exhausted 	no order has been passed 

in the appeal-cum-reoresenttion said to have been 

referred, we ere not .inclined to accept the aplication 

at oresent. e make it clear that the applicant if hs a 

cause for griavance against the ultimate order that may 

be passed by the General Managor,SLR, he may aproach this 

Tribunal in an aryoroorjate ajljcation. e would further 

At 
direct that the representation pending be disposed of 

within one & half month from the date of receipt of a copy 

Vice-Chairman 

r4erer (J) 


